8540 Matters under

(i) Need to equip Haryana Po-
lice with Sophisticeted
equipment and deploy more
Cantral Reasrva Polioe
Force Companies in Har-
yana, Specially in tha dis-
tricta bordering Punjab, to
combat terrorism

KUMARI SELJA (Sirsa): The Increas-
ing terrorist activities in Haryana are a matter
of serious concern. My constituency l.e. Sirsa
is most affected as it is bordaring Punjab.
Recently, terrorists killed nina innocent
peopla in Sirsa and injured many more on
the 9th of this month. One Sih youth of 20
was the only one who faced them bravely
and grappled with one terrorist, forcing his
gun skywards, thus saving many lives.
Another terrorist then pumped many bullets
into his body killing him on the spot. | would
request the Government to give a suitable
award 1o him posthumously, for the extraor-

dinary valour displayed by him.

The Haryana Govemnment has already
announced an ex-gratia payment of rupees

one lakh and employment to one person in
the family of those killed.

1 would also request the Central Gov-
emment to give more sophisticated equip-
ment to Haryana Police and deploy more
CRPF companies in Haryana especially in
the districts bordering Punjab, so astocombat
the stepped-upterrorist activities in the area
more effectively.

(i) Need to give ciearance to
proposed dam on river
Venna at Mahabalsshwar -
Panchgani Hill station com-
plex for providing adequate
drinking water to Ma-
habaleshwar, Msharashtra

SHRI PRITHVIRAJ D. CHAVAN
(Karad): The Mahabaleshwar Panchgani hill
station complex in Satara district is one of
he most popular tourist resorts in Mahar-
ashira. kis also 2 major sducationad centre.
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Asmalldameonthe river Venna has provided
drinking water to the area for over fifty years.
However, duetoincrease inpopulation, now,
there is an acute shortage of drinking water
and due to this tourism is badly affected. The
State Government have proposed 8 new
dam onthe river Vennas, slightly downstream
from the existing dam. The new dam wil
create a larger reservoir and provide ade-
quate drinking water to Mahabaleswar for
may more years. But the proposed lake
submaerges about 28 hectares of forest land
and needs clearance under the Conserva-
tion of Forest Act.

The Maharashtra Government had
submitted the proposal to the Centre on 25
May, 1987, but it is still awaiting clearance.
The State Government have promised
compensatory afforestation. | request the
Environment and Forest Minister to coordi-
nate all the agencies and grant clearance to
the above project.

(lv) Needforearly completion of
Mangalore Refinery and
Petrochemicais Project,
Karnataka

SHRIMATI BASAVA RAJESWARI
(Bellary): The establishment of the Manga-
lore Refinery and Petrochemicals Project
was cleared by the Planning Commission
more than § years ago, but it has bee delay
forone reason orthe other. The Govemment
of India in 1987 had approved the project to
be set up in the joint sector.

The State Govemment have agreed to
provide all assistance and support requested
for by the project authorities. The new
Company has commitied funds of a sizeable
order on DPR only because of the assur-
ances held out by Govemnment of india quits
sometime back in regard to an integrated
project comprising a small size refinery (as
against the bigger one for Kamal) with an
adjunct petro-chemicals.

Sk, ourcurrent apprehension is thet any
delay at this stage in the issue of & letter of
intent 10 project authorities will not only lsad



